FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SANCHETI BUILDTECH PRIVATE LIMITED OPERATING IN
(Retail and Realestate)

AT
13, HARI SEWA MARG, BHILWARA, Rajasthan, India - 311001.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

1. Name of the corporate debtor Sancheti Buildtech Private Limited
along with PAN & CIN/ LLP PAN : AACCN5776F
No. CIN : U50103RJ1994PTC009165

2. Address of the registered office 13, HARI SEWA MARG,

BHILWARA, Rajasthan, India -
311001.

3. URL of website Not available

4. Details of place where majority In and around Bhilwara District,
of fixed assets are located Rajasthan

5. Installed capacity of main Not Available
products/ services

6. Quantity and value of main Not Available
products/ services sold in
last financial year

7. Number of employees/ workmen Not Available

8. Further details including last Available detail can be sought by email
available financial statements at cirp.sancheti@gmail.com
(with schedules) of two years,
lists of creditors are available at
URL:

9. Eligibility for resolution Eligibility criteria is mentioned in the
applicants under section 25(2)(h) Detailed Expression of Interest and can
of the Code is available at URL.: be obtained from RP through the

following Email ID
cirp.sancheti@gmail.com

10. Last date for receipt of 30-09-2024 (Monday)
expression of interest




11.

Date of issue of provisional list
of prospective resolution
applicants

10-10-2024 (Thursday)

12.

Last date for submission of
objections to provisional list

15-10-2024 (Tuesday)

13.

Date of issue of final list of
prospective resolution applicants

25-10-2024 (Friday)

14.

Date of issue of information
memorandum, evaluation
matrix and request for
resolution plans to prospective
resolution applicants

30-10-2024 (Wednesday)

15.

Last date for submission of
resolution plans

29-11-2024 (Friday)

16.

Process email id to submit
Expression of Interest

cirp.sancheti@gmail.com

Date : 14.09.2024
Place : Bhilwara

G

Rishabh Chand Lodha
IBBI/IPA-001/1P-P01075/2017-18/11766
E-5, Shraman Basant Vihar, Gandhi
Nagar ,Bhilwara,Rajasthan ,311001
For Sancheti Buildtech Private Limited
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SALUTE THE SOLDIER '; SMFG INDIA CREDIT COMPANY LIMITED . DMIHOUSING FINANCE PRIVATE LIMITED | | i 1Ty YT ferery damge afafa
SI/EXE BIRENDRA KUMAR SINGH I ‘E.ML[:;&E {Farmerly Fulterton india Credit Company Limited) i i i quuﬂﬁTJEw':H1ﬁrm‘% miid‘lu:mﬂm

CISF UNIT HPCL VIZAG
14-09-1997
CISF proudly remembers the supreme sacrifice
of this brave-heart. On this day, he laid down
his life at the altar of duty while saving the lives
of his colleagues and employees of HPCL Vizag when explosion
in LPG Pipeline occurred. His courage and bravery would
remain an abiding source of inspiration for the force. The
force will remain eternally indebted to him for his noble deed.

Framan i e Frdedmne

Carporale Office: 10th Fioer, Office Mo, 1001 102 & 103, 2 Marth Awenoe,
Rtk Macly, Bandra Kutla Complax, Bardra [E}, Mumbai- 400051

14 September 1989 Shaheed Head
10 Battalion of CRPF was stationed in Constable

DEMAND NOTICE

LINDER THE PROVIZIINS OF THE SECURITIZATION AND RECONSTRUCTION OF FINAKNCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002 (“the Acl™) AMD THE
SECURITY INTEREST [ENFORCEMENT] RULES, 2022 1 *[he Rules™}

Tha undersignad beng the auironzed offer of SMEG INDIS CREDIT COMPAMNY LIMITED [Formarky
Fuerion Indie Credit Coonpany Limilad) (SMFPQ india Credl] undar e Atk med in sxsopze of
poraeerd porfemed under Seckon 3 | 12) of Be At read with the Rule 3, issosd Demaed Molice{s) under
Secinn 1302 of the A, @ling upon Ihe fofowing borowen!s) B repay the amoanl méntioned in he
mspacive nofoeds| within &0 days om e dale of recel of the sand nofce: The. undersnned
regeanatly bedieves thal bomowans| slans avoiding the sanfos of the demand notice(s), therdons he
service of N0 (5 being efiectsd ty affxation and publicaton s per Ruka. The conients of demand
noboa(a) ane exdracked haien helve:

Bdmibusinglinance,in _ DSS3230L2011PTCZ16373

[See rule-8(1)] POSSESSION HHﬁE}E (for Immovahle property)

Wiherss - The undersined Being e authosied officer of fhe DM Housing Finance: Private
Limited under the Secoibmtion and Reconstracton of Fimancial Assels and Entorcomant of
Securily Interast [Act], 2002 {54 of 2002} and in seemcizs of powsrs confarrsd undar Secton
1312 repd wikh [rubs 3] of the Securdy Imterest [Enforcamant} Kules, 2002 igzuad 2 Semand
nedice daled 2-Jur-24 calling apon e horrower UOHAM SINGH /0 SARJEET SINGH AMD
PINEl JAKHD WD UDDIHAS 5I8GH, SARJEET SINGH 50 MUKHRAN, EAMLA DEW W'D
SARJEET SIMGH (Co-Borrower) to repay the amouml mendfionad in ke notice baing
A3 22255680 (Rupess Twonty Twa Lacs Twendy Fiva Thousand Five Hendred S0y Eght Gnly)
a& on 10-Jun-24 withir &0 day=s 1rom the dzie of recaipt o the =aid notica.

Tre Borrowien s Co-Dorr pwen 5 )M nigag oo S Guranio s) having 1sted 10 renay the mount
nodice is hénely giegin o ihe. Borrowen & Gobampeen sER orignge S Gussantons) and the
puaiEe i ganaral that the undersigned has Gken the possession of the propery described heren
kalowin exemcica of poveers conferred on him har under Bt Sechion §40 o Section 13 of the Act
reac with rule & of e Security Inksrest- |(Emtormement] Aigas, 2002 om this the 10t day ol

fervrmg =/ (True- fawm)
e == w41 / 2024-2025

®H 104 / 12-09-2024
um v=EA Yy |§ FFC/SFC remraia PSIGP wE
o wiea fafi =t & faw PRA 1996 % g 181
& TEA UG SIUiT & UHEA aem | fAia g
 fafaer st =1 e & Toos Fem a ver =
faaTur SPPP Ui W 3w &

Punjab as part of a broader deployment to  pgjtam Singh Name of the Borrower(s) Durnand Nofice Date and Amount
counter terrorist activities in the region 10 B 1. SUNIL SHARMA, 05th Sephermber, 2024

. : . n 2. RENU SHARMA Rs. 26,30 858! [Rupees Twenty Six Lakha Thirty Nine
operation, the unit was ambushed by militants. 14-9-1989 As on D3rd Seplember, 2624

In the ensuing encounter, Head Constable Description of Immawable Propeny Barigaged

CWHNER OF THE PROPERTY - MRS RENL SHARNA WD MR.SLINIL

SHARMA. PROPERTY DESCRIPTION: PLOT NO. 242, AREA 122.2 30. YT, FLE. 102.17 SQUARE
METERS. SCHEME FRITA VIKAR AT GOVINDPURA, KALWAD ROAD, NIWARL LINK ROAD,
JAIPUR RAJASTHAN, BOUNDARIES- EAST-PLOT NO. 285 WEST-30 FEET WIDE
GOVERNMENT ROAD, NORTH-PLOT MiO_ 243, SOUTH-FLOT NO. 241.

Pritam Singh was struck by a bullet and martyred.
14 September 1995

Shaheed NK/GD On 14 September 1995, troops
Krishna Mohan of 113 Battalion of CRPF were

Jha conducting a roadopening The borowens; ate henely addsed o oomply wilh ihe demand nofceds) and 10 pay e demand

113 Bn patrol in Tripura when they amoun| menticned thamn En:lr-minabmu withir) 81} days from the -:-als-:i'ﬂus p:ﬂl:.altl:r- h:qarrz;
e ; with spploable inferest addtong| nterest, bounce cranges. coet and expenses NI the date

12-6-1958 To Webre Zmbu‘ghed.by insurgents gt realzalion of pymenl, The borowess] may note Tal SMFG india CredLis & secusd cradior and e

14-9-1995 a bend on Ompi-Amarpur Road. Iian Faciity avaiind by the Borrrwenis) & a saouned debd scairgt e immovable propestypmperies

The insurgents, well-positioned
and heavily fortified, opened

baing ihesecurnd sseal|s) mongaged by iha bomwers|
In e mvant bomowen's; ane [wled tn discange their Fabdties n Rl within ine sipuated tma, BMFG

Shaheed LNK / indiccrimi ; ; Inda Cradd shall be enbhed o exercie 8l Te ights under Section 1314, of the Astiotake possassion of

aD lﬁd.lscg.lménate fire. Despite e sacirad atsalia) inchading bulnet lmRed to bansles the same by wsy of saie orby ivking sy ier

Y their disadvantageous positions, remiscy anisilable under i At and the Rules hereunder and redfizn payment SMEG Indin Credil is

Jagdish Singh  the troops took cover behind abso ampoevarad 4o ATTACH AMDMOR SEAL the securad aseal(s) bsfore enfordng the nghl So sk or

113 Bn trees and counterattacked, driving transfiar. Sutaequent tothe Sake of the sacwied asseds;, SMFG Inda ':':rmlnli_lhu Fas g raght o infake

8-3-1961 To : separale kegal proceeding b recover e balsnos coss. i case the vaus ol the morigaged propertes

14.9.1995 the ms“ggfn}fs ;W&Z én. }Ehe is meuffcnn o covr B dues pyabin o #e SMFG India Crodi This remeey is 0 addiian and
process, ohahee rishna ircfa perdant of all the ofher remadkas availsble to SWFG India Crect undar any othes bw

Mohan Jha, Shaheed L/Nk Tha afiention of #he bamewers} is invied to Sacion 13(8) of tha Arz. in mspact of tme mvalable, o

Jagdish Singh, and Shaheed redasm [ pacored sseele and (uher o Saction 1313) of fe At wherety the bomowes(s) ars

Shaheed CT/GD ~1/Gp c. H. Rameshwar Rao resranadprahlied Inm deposing of o dasling wih he securgd meeliz) o translarmiog by way of

C. H. ho led ;:h ’ It tai é saln, s or olherwiss (other than in the ondindry course of business) any of the secured amels)

Rameshwar 0 led the assaull, sustaine witoul pror wiitien consent of EMFG india Cradi and ren-compliance with Fie above 5 an ofenoe

R severe injuries but continued to purishatée under Saction 29 of the seid Act Tre copy of the demand nolice: is swalabis wit the

ao engage the enemy until they underzizned and [he bomewe:(s| may, il they so desing, can coliect the game from Fe urdersigned oo

113 Bn were dislodged. Their bravery anyworking day daring norsaloffice hours. Sdi- Autherised Officer,

20-5-1972To .4 sacrifice remain a point of | Place: Jaipurd Rajasthan SMEG INDIA CREDIT COMPANY LIMITED

14-9-1995  pride for the Force. Date: 14-September- 2024 {femmery Fulleston india Credit Company Limited)

REGISTERED OFFICE: RADHIKA, 2ZND FLOOR, LAW GARDEN RikD
HavFaNGRFURS, SHREDARAD-33000

E-AUCTION SALE NOTICE UNDER
SARFAESI ACT, 2002 I

The Underaigned Je Authonzed Ofcer O Hib Finsrcal Sarves Lintisd Has Taken Chear Possession Of The Folioenyg Fropecty Puresam To Tre Motice |esusd LS 13{2) O The Securtizakon And
Rinconstruction Of The Finarcal Assots A Enfermament OF Securty Inleros b Act 2000 v The Foilowing Loan Sccounts Wi & Raght To el The Samg On “a5 |s Whare is Bass' & “as s \Woat &5 Basis® Foe
Resiesion Of Campanmys Duss.

Fror g e farndy of =EFE Baed

| V. Reserse Price
2.LAST DATE OF SUBMISSIONOFEMD. | 2 Emd Of The Pr
: - 1. DATE & TIME OF THE PROPERTY |
Maniksha Traders, Shop Mo 3 Maniksha Traders Surapoie, Any mﬂﬁﬁ;ﬁ%%ﬁE%mﬁﬁ 11 E-AUCTION DATE: L0504 10 30 ﬁg?ﬁ{m r"-:"."
i ; inur-3 i Pk 7| and ancel opeily g+ 1 - y 5, 741 [Rupees
: T Cofoiry, Shivaj Nagsr Bhramoun Japur Rapstan] EXTENSION OF S MINUTES Trousand Seven Hurdred
Shivei Nagar Bheampurl Jaipur-302001 Mukchand B Plal Mo 1) 909001 measuring ama 18 Sq, ¥rd Recistamd| 2 LAST DATE OF SUBMISSION OF EMD| Forty Thres Cuky
EYHTH] [:Nun:.-E!mharﬂﬁ.ri.Jalnur-arIE[:'D1 Heamnan] B Plol Ne 0 | ks dead sasadad by Mrs: Wbasis dead in - [Evold off WITH KOYC: 27,06, 2004 < TILL 5 PM EMD AmcunbiI MR
Ehartia Cokay Brahampur Jaiper-200001 Visen Mal Divraani 2) Mo Brugada Mal, i respact of said peoparty EHWEIE H i o Fa. BISATS: [Rupses Sl
We 01 Bherfia Colony B Rahampuri, Japur-302001 Priga|®ih Sie Pl Ducumedd no 1087, Boox No -Li 3) DATE OF INSPECTRON: BETWEEN(, .. Thirty Five Thousiard

Dhirwani Piot No 01 Bhartis Colony, Brahameur Jaipur-302001 | A0 1o B3dst Paga o 243 40 o 806 1HT8.1 36.09.2094 — 12,00 PM TO 400 PM IST S0 Hurdred Seveny Fie
1 1.

Laxmi B F Mo 1 Bhatis Colony Brahampun, Jakur-3020070) south - PLOT. 5 85 NO2. Easl: Raad, Wesi- ROAD |
seanma B Pl e 01 Bradia Coleny Brefesmpun, Jaiour-302007 | SCHEDULE OF THE SECURITIES B - A4l the naq:'ﬁ'E
Loan Account Ho. ; 3047551 Rs. 5,646, 215,24 {Rupees Fify|anc pencetcf fa proparty bearing - Flat ko 1 & Bhop)

Six Lakhs Forly Six Thousand Two Hundred Ninateen and Eg;ﬁ?;ﬁ f‘l:;h;léi fmijnﬂfﬁfnﬂf ik
Paise Twerty Four Only) as of 26-Man21 and lulure canlradhes| oot “ sesurie; avus 76,66 5. Ynd R Pgﬂm”'“ d%

irdorns] Il achd meadizadon ogether with ncidental epenses, | ok dend mmcuted by M, Shenkar Lal o fvour off
ceest and charipes efc M. Enugaca Mal, n rearect of sed gropey || al-:.nF;
wih 5ie Plan Documenl no X162 . Hook Mo -0
Yoksma na T33 al Pageno 2o 2B on 12 ‘:2.1'?3*:

TR Gold Bhitwam Eeva Sadan Road Eudhna Kendm Botwara Ho-) &1 that piece and paroel of  the  Progert E1:-E-.ﬁ.'|.|‘:T1'E'I"ID.I‘|T'E 300924029 -10-.30 Feserin ProsdIN INE):
F11007 e i A% ; Plal Mo 46 Wil Smdhu Mager Bibvara Bhiwara Ho- | Residantial FLOT NOc- 48, SITURATED F'{F.HI'.'I te 5B WITH UNLIMITED R BS BATAFupess - Eighiy
A11001, lhwer Das -Soni Near Hesw Kalasi School Sindhu Magar Yilage- Sindhu Magar, Bhikeara H-D-E|11|II1E EXTENSION OF 5 MBMUTES e Lac Filesn Thousand
Bhiwira Bhiwat FHe-311001. Rav Kumas Sofn Nedr Hemuo Kaan| B jasthan. 311001 PROPERTY = L frolr Hundred Seventy Eigh
Echoal Sindh Nager Biéhvars Bhbvara Hoe-311000, Radha Ded Son| ADMEASLRING 120 50, YARDS, Properdy| 20 LAST DATE OF SUBMISSI0ON OF EMD  Oniy)

Mear Hemu Kalaed Seheel Sindhu Nager Bhiwara Briwara Ho-311001. | Boundanies : Morth - Piof no. 45, South : Road | WITHKYG 27.00.2024 - TILLE P EMDAmUn||ININR] :

i 1 ’ i - 8 ] Lt 8 I- L

Ramesh Sonopl Nesr Hemo Kaksnl Schodd Sindhu Megar BINME| Eged - Land OF Handelal Was? © Land Shree gl_ 1) DATE OF INSPECTION: BETWEEN Ha. 351548 |Rupses Egh

Bhimam Ho-319001. Lean Actaunt Mo, 5143087 Re. 19,801.93017) Shnmar Sinhal Fart OF Plod Mo 26 Share 01413, Lac Fity Ore Trousand Fiod
[Rupees Ome Crore Mine Lakhs Eighly One Theusand One ' 2RISR - TEOPMTOL0OPMIST  Hundred Forty Exght Oniy

Hundred Thirly and Paise Saventeen Dely) ot of 15-June-2021 a5
Fature conbmciis’ mlenet I achal realizilion togeihe wilh incidenia
giperceey el and chames el

Subhiaxm| Bakery And Fast Food Rewal Plazs Chomu Jaipur| Property Ne 1 - All The Piece and Parcel of) 1) E-SUCTION DIATE: 30.09.2024 -10,30
Choem-303707 Rapsthen Subhiaooni Bakery And Fas{ Food|Propedy - Shap Mo B, Firsl Floos, Chomuf &M fo 5PM WITH UNLIMITED
Shap MNa BT Ground Floar Ghomu Diglricl Jaipur Chome-303702 | Diskisd, Japar Rajasthan JGT0E - Propedyl ExTENSION OF SMNUTES

Subhlawm Bakery And Fasi Food Shop Mo B First Floor Chomu| Boundaries | Mo @ Shop No.7, Soulh © Othery 2} LAST GATE OF SUBMISSION OF EMD
Digrict Japr Chomu-203T02 Madhu Vijay Jain Mandir K Pass | Propsty . Esst : Comman Passageasta, West) WITHKYC 37 08 2024 TILLEFF.!.
Maya Bazar Chamu Jeipur Tripolls Chomia Chomu-303702)  Monela Rasta Mina Ka, i 5
Rajasthan Vkas Babu Vidy Jsin Mande Ke Pass Naya Baza| Property No 2 : Al the Pisos and Parcel aff dj DATE OF INSPECTION:  BETWEEN
Chom Jaipur Trpolia Chamu Chomu-303702 Rajasthan Laan| Proparty <Shop Mo B-7, Ground Floor, Chamyj £5.09. 2024 — (200 PM TO 400 PM 15T
Account No. B3T9393 Rs.35843730.81 {In words Rupees|Distict Jaipur Rejasthan 303702 admazuring)

Thirty Five Lakhs Forly Three Thousand Seven Hundred) t2 11 Sgmir Fropery Boundares : Marh | -Shapg

Thirty Eight and Paisa Eighty Ong only) a5 on 15062021 and|N. &8, Soulh . Other Properly, Easl | Comanj

fubirs comirachial infarest HE achsd realzation logether with| Passage/Rasta81 Feol wide Wes! | Raslag

incidentzl expenses, costand changes s Mohalla Menoka,

DESCRIPTION OF THE PROPERTY | 1 DATE & TIME OF E-AUCTION |

Fpserim PricadIN INA):

Bs ARETTAL (Rupees Eigh
Lac Hnety Fog Thousand
Zoven Hundmd Smeenty Four
Three pnky

EMD Amouni|Id INR) :

#s BASTT: [Rupses Eighty
Hins Thouserad Frive Hordred
Fewenly Seven Oyl
Faserse Prios | 1N B

e 1B092E2(- {Rupﬁ&;
Eighlesn Lac Nise Thoissi
Twd Hondmed  Siefy Twie
iy

EMD Amau|IN INR]

By 1800 i--(Rupess On
Lar-Eghty  Thpusand M

M3 Triveni Enberprises Bhmmy Marg C-27 Laks heinerayonpun Hids| AL e e and parcs of tha propenty E.ea';r.g:: 14 E=fusction Diale: 3000 8024 10 30 Am
K1 Wk Wiard Wo EEanuf-:I[rall}E._Rqﬂ-.nn Sulmir Al - F‘a‘::‘b':-h Pl Mo ':'31. Sousied at Skres ram '::ﬂ'ml'.E Ta 5.|:II1". Wil Unlirsiled Exlensie O 5
Ehree Fam Cofony Vyas Mang Lasmi Narsrran Pur Hida K Moa Jaqur Wy Marg, Lasmi Narayan Purl, Hida KiMan] pginies

FOO0E, J&i Prakash Aoganwal C-21 Laxminsrayan Port BRaicar :

M= Hanusan Hau;?&nﬁpd Gals Ramgan Baxar HMI;?]E J:II[II.I' (Rajasthan} admaasuring 1?1"6“?: 2 Lag! Date OF Submisgian O Emd Wilth
Rijasthen Visal Kumer Gupla C-31 Lenminanayan Pt Bhanay Mang (Riagisterad Sale Disad executec by Mr. Bata LEIE Ky 2708.2024 =Tl 5 Fm
Misar Hanusan Mandt Sursjpel Gale Ramgan Bazsr kipurdo2no | i1 o of Mr Norotiam Lal Aganwal. in reapect 3 Dais OF | A —
Rejasihan Mandh Aaganwal C-31 Laxminaraysn Purl Bheray Marg| of the 173 undwided share af the Sad Froperty, | 4 e CoaeaD
Meesr Hanuesan Mandi Sorsipdl Gale Ramgan Bazar dspar302003) Decument No.-3577, Book No-l, Valene No .| 25.08. 2024 - T2:00 Pm To 400 Pmilst
Rejasihan  Jyoll H C-31 Lasmingrayan Puni Sharay Marg Mearl 104 gt Page Mo 180 ‘o TE/12/1995)

Haruman Mandr Sumpoi Gale Ramgsn Bazar Sipordi2l3)pagicierdd Sals Deed executed by Mr. Baba Lal]

Peaypsthan Manodam Lal AgeamElitrougs He Legal Heir Smi Manjs Lﬁﬁfmurﬂ[h‘r Jaﬁakashhgaua{ e

il Wio Laba Shel Masotam Lat Aganwval lagal Represantste ) C-31 the 1/3 i ﬂE’.‘I Ghane o i Sé'.u oo

Laoeminaezryan Pun Brsiay darg Maar Hanuman Mandir Siespoe dats ; x ; p"""“"g
Ramgen Bazar Japurd0200d,. Manish Aggoredl St Lals Sto II;-"u;urr-:n'.Mu. 3576, Em:l.r-.'u |, Wedume r-h::-.5
Maromam Lal Agarwal {kgal Rapresantatival =31 Lakeinaraysn Pur| 104 31 Page Na <188 an 1E“-.1'1'.'1E|EI5:||:Flfnav-;ml:vafvar:].F
Ehairzy Marg Near Hanuman Mandr Sursipol Gate Ramgan Barer| Sale Daad axecuted by Mr. Batiu Lal in Savour of)
Sipurd, Rohk Agares B Lato Shri Nomttem Lal Aganwal (| pr. Vieai Kimar, In respect of the 103 u‘ﬁl.lpja.:lg
Lagal Reprosentaive) C-31 Lanmnarayan Pun Braiay Marg Meart onare of ghe Said Prapery. Docurmeed No - 3575 |
Harumar Mandir $'r7'|||:":“ Gale F'-“'“F‘" Hamr Jipard2i nsha Baok Mo Volumae Ra -104 ak F‘ﬂﬂﬂ Ho 187 |'_II'II:
Agarwal Wi Shri Sjpndm Agaal legal Bnpeesendatim) C=51 IE'13'1EI:’_'|5‘F 4 < ik
Lacerminarargam Pun Eitairay ang Mear Manuman Masdi Suajpsd Gasg | 1 I mﬂ':u'jl L B LITHRN = '?
Ramgan Hazar Jaipor 303003, vimal Kumar Gupta 147 Street flo <3| P-RO.C-30, West-Road 20° Wide, Norf- Rasta)
Rk Galee, Magar Galta Galn Jaiper - W2003, Rajasthan, Jaf Praknss| 10/ Wi | South-Rasta 15' Wids,

fgarwal Piol Mo:b2 Mahadey Bagar Hwan Rosd Jobeara Jajpur
FOM 2 Rajasthar Loan Account Mo, 1495552308 TE]

Rs. E18B541.61 {Rupees Sixty Thres Lakhs Fiity Eight Thousand
Five Hundred Forty Thres and Paise Sity One Only} as of
2507 733 and futum contrachual mineest [ actual reakmbion ngather
with ircdunial mperses, tostand chameselc

Feserim Proa | IW B

Rs 73001331 |Aupes
Sevendy Thrsa Eac On
Hundred Thiry Thesss Only)

EMD AmcunliIMINR)
P T3001 B Rupaes Sevuriy
Trvsss Lag Thiftesns Only |

Thi inending btiders e athised o vzl the Branch 2nd (he propeckes pul up o0 Auchon_Bd oblan nacesaany illmmmemdlf chares, encumieanced, The purchiaser ahal meke s o eeguirg 2nd
asnerizin the adeiionad changes. croumbmnces and any thnd pary minmsts and saishy himsefhersafisefinal aspechs therelo, B0 statulnny dues bee propery tams, eleciricsy dues and any othardues; il
ary. sached o ¥e property ahould Do aecerisned and padd by B soccasabdl biddesfs)prospectiva purchases(g). The bidden'shproagacive punchacsns) e reouashad. in ther own inercal. 1 sately
himsaitha el lisalbwih regaed 15 %0 aboe and the ofer renvant detn s para ining b the atose manioned propertaProperdes; hn‘;:-re:uur'rr:ing:t'.u it

Termna & Condilisns.of Daline Tendscibuetion - 1) The auclion sale srall e "onie s-aucion” bidding Dirough metabs Hps by ieekesiucions com’ on e dales s meedored in ife fabis B wih
Unimiied Extenson of § Mirutes. |2) The inlecesind tidders shall submil thar EM0 Fmagh Web Portal: bitps: e hankeaucions com! ithe user 014 Passivond car be abiinai fres of cost by registenng
nae with htigs: . binkeauctions com | Frough Logn 08 Password. The ENID shal e payabls Ihiough NEFT i fre secount mestiored aboee Aer Registralion {One Tiwe) by S Bidder i he Web
Poral, the imantting blddan parchaser is manuined Sooget tre copins of the fnbmeng dooiments upicaded in the Wed Ponal bakre the Last Datg & Time of sutmession of the B Documants vz, iF Copy ol the
MEFTIRTGS Cralian o Damand Orall; §; Coqy of #AN Cand, if) Procf of idemi heaSon' Addness Prool [KYC) iz safl-pRested copyol voder 1D Caed! Deving L berse) Passnor o, welhocl which the Bid = latie
tn ba mjsciad, UPLOADING SCANNED COPY OF ANNEXLIRE-IE & (can ba downloadad fom the Web Poriat hitrs s, cfps com] AFTER DULY FILLED UIP & SIGMING IS ALEO REQUIRED,
The inferaied biddas wha regure eatislance in crealing Login 10 & Paseswond uplosding dala, submiling Bid Decurents, Traising' Demonsiration on Oaline inlero2 Bidding ele., may conact We. C1 Inga
Pl Lig, Piot o 28, A Floor, Soctor-44, Gugaone 128, Haryana, E-mad 1D Vingd Chauran! dethisd Vindia com S8 13857931 and for any propary relaied quary may contact Authorsad Ofiner B4R, Vikas
Arand; Mobole PN BT 1108055, e-mal 1D | vinas ansmdi@hdels com, and MR, Vishe! Riparkar; Molis fo; 8533671006 e-maid 1D 'aﬂ‘ﬂlriﬂu-unﬂhdbh.mm dufiug [he wirking fioums o Morday o
Salurday ) Tra infending purcrasenbidcar s requingd o ssbme ameanl of the Earmest Monay Dapos i | EMCH by way of Damand QratPAY OROER draswn on any rationatnad or schadded Commestial Bark
iv l@wnt of ° HDE FINANCLAL SERVICES LIMITED" payable AT PARNew Defhi or HEFTIRTGS in the account of "HOBFS GEMERAL COLLNE"; Account No D2T031000274E, FSC Code-
HOFCOD0021: MICR COOE: MICREQ0240002; Brarch; LAKDIKAPUL, HYDERASAD, on o hetors date snd time manloned sbove {Faeses rafiar o e dalads manbansd in tabds shova) and regishar hair
nae & Ml vwaw Sankeauciionscomy’ and gel-user 10 and dasseded free of ois] and gel tréiting on e-fudion Bom he  sendor provider. Afer ther Regisiration on the welrsils, he-inending
purthacanbuider s requined jo qet tha copes of the frdmsing documents upicaded {1, Copy of the NEFTIRTGS chalbnID copy! Payondar; & Copyof PAN eard and 3. Copy of proof of pddresss (Passport,
Drivicey Liosnes, \oles R0and of Asdiar Cand, Ralion Coed, Eleclricly Bt Telephone BiE, Ragistered Lease Lipinse Agreasenil on the wedsie Befoce or by the [l date ol submission of $he EMO(E] 28
mertioned inthe (atle soveend ak0 subemil handoooy thereof atthe Branch mengoned harenatous. (€] Bid mus! be acoomoanisd wih £ WD Equhafant 1 10% of lhe Reserve Prca by way of Damand Orafll
Py order indzvowr of ° HDE FIMARCIAL EERVICES LIMITED” payabie AT PARY New Dehi o REFTIRTGS in the accourt o “HDEFS GENERAL COLLNS"; Account Mo 21031 0007 4R, P30 Code-
HOFGOEH021; MIGR CODE: MICRSH260002; Sranch; LAKDKAPEL, HYDERABAD: n o¢ belore dete andl #me mentioned above. (51 B ihat are not flied up or Bids recared Tetond 18stdata wil ba
oensidered a5 imvadd Bid and shal ke susmeiy mpcted. No inderes! shal be paid on e EMD. Once e Bid i submsed by he Bidder, same cannol be wihdrnen. |Tthe hidder does rol padicioats i ihe bd
procags, EMD dapoaiiad by the Bidder shal b fofeted sitho uedner racourss. However, EMD deposithd by the unsuccessiubidasr shal be refundad wiloul inserast. | 6] Tra bid price 10 be subietied shal
b abowe This Resinee Frice donowii inooemani value of Bs. 100005 (Rupoens Ten Thousand onby) and ti bidder shafl furthes improse fheir offerin muliple of Bs. 100HKE: (Rupees Ten Thousand only], Tha
propesty shel noloe eoid beles f2 Resane Proe set by (e Authorsed Dfficer (7) The sucoeseiil bidder & reguiced Lo deposi 25% of thi sale poos (incheve of EMD) immadisiely oul nof kbar than nexi
wntking day by Demand Dt drmen 0 favour of of * HOE FINANCIAL SERVICES LIMITED" payabls AT PARINEW DELHI or NEFTATGS in the accouns of “HOBFS GENERAL COLLNE"; Account Mo
ODE0318002748; WEC Code- HOFCOBA021: MICR CODE: MICRS00240002; Brasch: LAKDIKAPUL HYDERABAD snd the bsdance armcunt of ssle price sral e paid by the sontesstd biddernsitiin 16
days fom the: date of confrmaton of safa by the Gompany. The EAD a5 wal a5 Sale Price pard by the inbarastad biddars shal camy nointerest The deposil of EMD ar 10% of ke peoe. whatgver may be tha
s Al b ferfaiiad by e Comgany, ¥ e saccersid bifder fails ioadhaes o temis of s5e of commils-ary detsul §E] O compiance of femeg of Sale,nuihorigsd oflicer shakieses “SaleCodifcala™in Ervow
of highest tdder. Al thi expaneas retzind o slasmp Suly, regisimation charges, ponveranca. TDE eic, to D tome by the purchaser, (9] Company does ol ke aw responsibdby 10 progure parmisseon | WOG
Tram:acy aathiity or under sy obher | in foreein mespecl of property ollened or any other duss L& outsiasding walensiednicly dues, propecly b or other changes, ilamy

(10} The suceesshul biddee shal fear al papraas imcuding {-mdi'-gwdues of @y Denabopment Buinonty, f s feeal uilly bils sic. fo the Munkcipal Corporafon or any othar sushorta agency and fess
poymble for stamp duty megeskaton fees nic for registralion of the Sale Cerdficale. (1) The Auhonsed Offices reseras e absolulne right and discielion %o accepd o reject amy o all e oflsrsibids o
adnumbancal fa S50 wilnoul asakgning any rassnn o7 moddfy sy e of 28k without any prio nod o, This imesouisbie groparty shall ba sold b the highast bidder, Hiveear, (e Authortssd Crfiner fasanes)
the absolule discetion toakow inherse iddng, i deemed necessany, (12) To the best ol its krowledge and inlormiation, the Company is not 2swane of any ercumbrances on the property b be sold pgepl of the
Compgar. However, insresiad bidders should make feir own asssssment of the propary b thelr sevefaction The Comgeny doss not i oy way quersnes of makes any representation with regand 1o tha
finesstille of the afonesaid pmperty. For any other infomatian, the Authorsed Cfficer shall nol be held responsibie for any chame; lien, enmmbrances, progey @y orany other does [o e Govemment o
Brrybody ineapect of e afwresaid proparty. | 13] Furthver intenestwil be chamed a5 applcabie, 38 per e loan documents on te amaoun tutstanding inhe notos end incidenial expensss, o, #ic. & dueand
peryabin- Wl its achal realization. {14) The nolne is kereby gimn do tie Boreowends) | Moy agons) % remain pmseni persanally al T time of sale and they Gn bring the inlending buvenpurchasers for
purthasing the Pmaveatie propedy 85 desoibed harenabove, as pe e perioulers of the e snd conditions of sse. §15) Orine E-auction paricipaton i neendaiony n Pe suclion proceds b making
apglicadion in prasmbad foemat which is saiabln alcng-aith tha ciisefiondar dooumant on fraowebsin. Bidders ans adhsed 10,90 throgh th wobsie heps e baniamactons. com! for deta ind terms. and
conditions o aucton asle belons submiting theer bids and taking pan in e-auchion 2aks i Onkne bidding wil lgke place sl wet-aheof arganizaton as menfonsd 2reinzbove, and ehal be subjet 1o
the termes and condtions montened in the tender docurani, The Tender Document and detaited Terms and Condioes for e Aucbion may be doaninaded from the websibe Rips:Caeew. biarkoau ciors com' or
e eame mey alzg ba collecisd fom the meneemed Branch chios of HOB Firancial Senices Limited. A copy of fhe Bid farm along with B endosere submitisd online calen renlcning UTH Mumberd zhad be
hareind cyar I M Vikas Anand Moh, Mo, 5719010084 ot HDE FINANCLAL SERVICES LIMITED, ADCRELS.- || Bhasrno 47, dnd Fioor, Opposits Dussshm Ground Vikaspun, Mew Db 80018-0n o0
bedore dade ard lime menkonsd aove [Peate e o e detale menboned in Cabie abees). (18) The propesty shal B sokd on "As 18 ¥Where i Bass™ sed "R & Whit 8 Basis” condiion and he intendng
budder shoukd meke dscmetanquings asregands  sncumbmnca; charge and statinory calsanding on theproparty of any suthosty besiies e Company's chames and should saksfy themssdves aboul tha
16 anlent quekly and guanbly of the propery beles sulimiling Heir bid. de clzin of whysosss nakaee ragardng |h§£‘ﬂ{€l’!‘f pul fof 388, & and sftumlirantes deet he propety o any oher sxatis
iz, will b enindmned 3fnr suomission of the anling bid and o any stagehamakier. The Company smaf nol beres porsible for anyhing whalsoesyr inchading damages or gvoipn procescing, sic !i'hq imgntdng
brifidesr sl imfemninity dhae feneeis as wedl a8 e Comparsy in s regard. The purchaser shal Gake nsceseary achion ko evielion of moanl ) se ement of eanl ol in acoordance with the L. The Compas
pracsas infosandoe tha pincicle of caveat empion {17) This pubiication is alsn a "1 5 (Fifleen) days of nofice fotha Bompsar | Mortgagor | Guaraniors of fa-above said kan account parsuant fonia B2 E-:-ﬁjjl
and Rule O ol Secorty bierest |Efomsment] Rules 20072, o dechaegs e by bl and pay the duss as mentonsd sbave alorguih up ko dale infenes] oo exgensed wilhit 15 (Filleen daya'of famthe
da of this notice: fading wihich the Sacured assel will be skl as par the lems and condifns mentipned above. in case feneds amy distrepancy betwaen tha publicatons of Sale rolics in Englss and
Vamadubar newagnspar, thes in guch cage (e Engish newspaper will supersads the vematulsr newapeper sid (T sbal be corgdaned ae e Snal ooy s remesng the asmbioute H he it mvenmogeosns
paysha amoynidue i the Compary, in kil befom hedaloof sale, auchion is labie W be slopad,

Farfurther details aed quenss, cordsclhulnzed Ofcer HDE FIMANCIAL SERVICESLIMITED Mr Ykas Andand : 08711910364,

Place: Jaipur , Date; 14082024

. EE B

AUTHORISED OFFICER, HDE FINANCIAL SERVICES LIMITED

—

epaper.indianexpre%mr-. .

Swuptember of the pear 2024,

T horrower e parlicular and the pebic in generyl is herety ciationed ol 10 desd wiEh The
properlies and any degings with the progeriies Wil he swldect 10 the change af the ORI Hapsng
Finance Privite Limited for an ameunt baing Rs. 22265881 (Rupsas Twonky Twe Lacs Tewendy
Fiwe Thousand Five Hundrad Sixty Eight Gnly) as on 19-Jun-24 togathar with hetner inkarest
trerenn al the pontractual rate of ederest B the deieal payment & axpensas thepeon.

The Borooaerys yTo-Barrwer (55 MO o (s, Guarante: ) s amasmon & ewiled i prodsions of
sib-sechion |B) of secion 13 of the Acl, m espact of lime wadable, ko radeem (he secumd agsils

DESCRIPTION OF THE IMMOVABLE PROPERTY

Allthat part and pareel of the propesty corsteting of BUILD WP RESIDENTIAL KHASRA MO.

* NIB Code : ZAL2425A0593

* NIB Refrence No. : 104

* UBN Code : ZAL2425WS0OB00961
& ZAL2425WS0OB00962

115, GRAM KALI-PAHARL, TEHSIL MUNDAWAR, DISTE. ALWAR, RAJASTHAN 301401 e frwrn sifiperit L]
5d/~ RAothorlzed DI .
Date: 13-00-2024  Place: Alwir, Ra8than oot housing Finasce Priete Limited| |79 VS0 fuge T e g

TATA CAPITAL LIMITED
CIM NO. UGS930MH1581PLCDBOETO

HERO FINCORP LIMITED
CIN: UT48930L1991PLCO4GTT4

. HEer O | regd ofiice: 34, Community Centre, Basant Lok, Vasant
FINCORP Vihar, Mew Delhi-110057

11TH FLODR, TOWER A, PENINSULA BUSINESS PARK,
GANPATRAD KADAM MARG, LOWER PAREL, MUMBAI 400013

PUBLIC MOTICE - TENDER CUM E-AULTION FOR SALE OF SECURED ASSET

Email; litigation@herafincorp.com | Fax; 011-42437150 DIX V- P t |
Tel: 011-49487150 | Website: waw herafincorp.com SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
HOTECE FOR REMOVAL OF GOODS-CUM-3ALE NOTICE E-puction Saa Notios lor Sale of immowable fssal ender e Securlization and Reconsinction

Thraugh this Nolice, The Authonzed afficer of Hera Fincorp L (Secuned Craditar’) hersty | | of Financil Assets and Enforcement al Sacurity Inbsrest Act, 2002 raad with proviso 3 Rule 8 (5
riforma Mis RRE Maxima Hearl Institute & Research Centre (Borower), Me. Panka| Bahra of B Security Interest (Enforcement] Rues, 2002

[(Gusrantar], s, Ritu Bohra (Guarantor) at the fime of taking actual physical possessian of i ¥ ; i ;
ine peogerly baing “Consmerchal Plot Mo, 37 536, Subhash Nagar Consneriial Schema, | | 112506 # httety ghven ku e public In general and In pstioar 1o e Borrowerie) and
Subhash Nagar, Juipur, Rajasthan - 302016" and Hypothecaied Machineries” Guaraians) thal the bl desorised ammoable praoenty morgagedichaned bo e Secunsd
o (9023024 I aiercs of the ¢ of confered by Rules B of Seowity Infenest Ceaditar, the physical possession al which has beer taken by the Aufansad Qlficarof Tala
[Enforcemant Rules, 2001 cariain maveble goods. belonging (spart fram Hynathecated | | Capital Limiled (Transferee of Tata Captal Financal Senvices Lii), Secured Creetor wif be
Machiesies) in- e BerowarCa-Borowsrs wirs ying rside the said premises, An invenioey 50l on A is whane 187, “As is-whal 5" and "Whalevar thera 5™ basis on ?1 sl Oclober, 2024 for
a5 per Rulkes was impal‘ad tlp'ul:w Aumharized Officer of the Secured Craditor at the fme of nfﬂ"-':"iljl'r' ﬂ!&ﬁ::ﬁﬁéﬂmﬁuiﬁe UHﬁﬂTglﬁL%ﬂ“
laking possession & sealing of the said propsrty. neHien ghta alza &5 o C : gether
The duifhanized Dicar of the Seared Credber wide nolioe dabed 0F 09 2024 requestid Ihe with furthes inherss), eosts, changes, ete, from 02nd October, 2023, i realzation due fo the Tata
above-namad Bormowen'Co-Bormwers for remioal of goods ling in the peoperty. However, the Caapital Limiesd from Mis Hindustan Engg Co. Bhilwars (EorowerHpathecator), Mr. Sajjan
w5 BormwenCo-Borrowens heve taied (o remove e 8ald goods from the Propsy, theough Kumar Lot [Guaranior IMongagar), e, Govind Ram Lohia (Gaamcio), and Mr. Rajesh
Kumar Lohia {Guarariar). The reserce prics wil be Rs. 2,71,00,000- {Rupess Twa Crores

this puhll:aliun._'m: @l ppon the abowe-named Bormowers fo remowe e gzlu-:h |'|-_1'nq n the:
sand property, within 7 days from e date of pubication of this notce with procintimation 1o | § saventy One Lakhs Only) and the-samest money depost wil ba Re. 27, 10,000 {Rs. Twenty

aur Aulhoreed Oifices Mr, Kaitaah S3n al Mot 2351 536712

Seven Lekhs Ten Thousand Only).

In.case Borower'Co-Bamownrs t3ds 40 remova the goods within 7 cays fam the dale of S S hy).
publcation, the same shal ba remaved from the sald property and disposed of separalaly in Detais of the Sscurad axset with kmown encumbrences, i any
avcordance with Securitization Act & Rules 2002 and ather appicable s, Please st this | | [SirvyDoanatiatata No._| PR 041
as fha final nofce, no separale Modca/Publcation shal be dona furbee in this regard Biot Mo Flal Mo TG
The present rotce & being issued withoul grejudics Lo any righls. conterdions or remeadies MestramantExiant 708 50 Ve
which gk it accroad or man in fubes, acirue o HECL. The Secured Creddors wil nol be o Property
respongins for the faie of the said goods: ey e e e B
Flace: 13.00.2024 futhorzed Officer gﬂmﬂtilﬁla i
Date: Jaipur Hero FinCorp Limited gyiDistric: Pware

Bourdarias

cast by PHo. Tal

West by PNo. D-42

0L Y Foed

FORM G T Sl

INVITATION FOR EXPRESSION OF INTEREST FOR
SAMNMCHETI BUILDTECH PRIVATE LIMITED

or defabied terms and condilions of Whe saie please reler o e Gnk provided
pactni byt ATk in Secured Creckine's wedsile | e, www ialacapital com

OPERATING IH (RETAIL AMND REALESTATE) gte: 13002004 Authoniged Officer
nder Fegulaton .‘iﬁ.ﬁ{b‘n of the Insolvency and Bankruptey Board of India Place; Bhlwara Tata Capital Lid.
sohvency Resciution Process for Corporate Persons) lathons, 2016
= RELEYAMT PARTICULARS _ ] POSSESSI0N NOTICE
lame of the Corporate Debtor | Sancheti Buildtech Private Limited {for Wemaiable propey]
along with PAN/CINILLP Mo, | PAN: AsCCNSTTEF | CIN: USDI0GRI BMFTOI0ES T

Pdtdrues of the registerad office | 13, Han Sewa Marg, Bhivars,
| Rajasthan, India - 311001
Alofwebste =~ Notavalable =
[etails of place where masorily | In and around Eniwara District, Rajasthan
pf fixed as5els are located
nslabad capacity of main
produces/ sevices. |
rity & value of main praducts/| Mol Available
Bervices sald in last financlal year |
umber of empioyees! workmen Mol Avadable
rther deballs including Rl availsble Avallable dalal can be soughl by emal at
nandcial zhaternents {wiih schedules) | cinp.sancheti@gmail.com
f o years, lishs of creditors,
plevan dales for subsequent avents |
e grocesy s, | — R
irpeility for resoiulion applicants | Elgiity crilera is menlioned in the Delailen
moer section 25(2)ih} of the Expression af Inlerest and can be obtaned
ode is avalable at { framRP frqugh the following Email ID
cirp.sancheti@gmail. com
a5l date for raceipl of eapression | 30-09-2024 (Monday)
? migrest : e
\ate of insue of pmvisional list of | 10-10-2024 (Thursday)
prospeciive resolution agplicants
x5l date for submission of
pbjections o provisionsal st
Diate of Issueof final list of
pruspecive rescllion agpicants
Diate of issue of informiation
emarandurm, evaluation malrix
and reqques! for resclution plan o
prospecive resolubtion appkcanis

hea pndersigned being the Autharized Ofcer of SAMMAAN CAPITAL LIMITED
CIM:LESSZZDLX005PLE136029) [formerly known as INDIABULLE HOUSING
INANGE LIMITED) wunder the Secuntisslion and Reconstruction of Financial
fssets and Enfarcement of Securty Inleres) Acl, 2002 and in exercise ol
powers conferred under Seclion 13 {12) read with Rule 3 of tha Seouenty
rierasl (Enforcemant) Rules, 2002 Issvad Demand Motoe dated 17022002
alling vpon the Bormoewans]) FPRADEEP NAGAR PROPRIETOR CS3-IT DESK
I PERARAMNA o repay e amount momionsd @ fhe Mobior being
Ria. 9,65 968 57 (Rupses Mine Lakhe Sixty Five Thousand Mine Hundred
Bixly Eight and Palse Fifty Beven Only) against Losn Ascownd Mo,
LUDAOD4EERST as on 14.02.202Z2 and inferasi thareon within G0 days
roen the date of recaipt of tha saikd MNotica

| Mot Available

he Barrowenis) having falled to repay the amound, Motice |8 heraby green 1o
v Borroweria] amd the public in generd thal the undersigred has taken
Possession of the property descrbed haren below in axercise of powers
ponfemed on hdm undar Sub-Secton §4) of Section 13 of the Act resd wilh
Fule 8 af the Securily Interast [Enforcement) Rulas, 2002 an 12082024,

ha Borrawar(a] in particular and the pollic m ganeral s hareby cautionad Aol
o deal wilh ke propery and any dealings with the propery will be subject 1o
e charge of SAMMAAN CAPITAL LIMITED (formarly known a= INDIABULLS
IOUSING FINANCE LIMITED] for an amount of Rs. 8.65068.57 (Rupees
line Lakhs Sinty Five Thousand Mine Hundred Sity Elght and Paisa
ifey Sewen Only) a5 on 14.02.2022 and mbarest thareon

|15-10-2024 (Tuesday)
' 25-10-2024 (Friday)
| 30-10-2024 (Wednesday)

na Bormowars aftention is Invited 1o prossicns of Sub-Saciion (8} of Sacton- 13
I the Acl in respecl of time availabla, io redeam he Securad Assels

as! data for submission af DESCRIFTHOM OF THE IMMOVABLE PROFERTY

29-11-2024 (Friday)

esolbonplans | -
acass emall i o submd ECI | clrp.sancheti@gmail.com
g 062024
g Hhitwara

LAT NO. LIG 5-703, HAVING SUFER BUILT-UFP AREA 735 SQUARE FEET,
HaSHA MO, 2ETSME, 2816, 2817, ZB12ME, 36132815, 362472818, RAdASY
GRAM EALADWAS AASAN, AFFORDBBLE HOUSING LLP, UDAIPUR - 313001,
LIASTHAM,

2di-

Rishabh Chand Ladha

Regn. No.: [EBIIPA-LO1NP-PIHOTAZ01 716111766
Address; E-5, Shraman Basant Vinar, Gandhi Magar, Bhivears, Ragsan-311001
Far Sanchell Aulldiech Privata Limited S4l-

Date ; 12,09, 3024 Authorised Officer
Place - UDAIPUR SAMMAAN CAPITAL LIMITED

(FORMERLY KNOWH AS INDIABULLE HOUSING FINANCE LIMITED)

(‘i FINOVA CAPITAL

Finova Capital Pvt Ltd

702, Seventh Floor, Unique Aspire, Plot No 13-14 Cosmo Colony, Amrapali Marg, Vaishali Nagar Jaipur - 302021, Rajasthan.

APPEMDNX-1V -4
[See proviso to rule 8(61]
Bale notice for sale of immaovable properties
Motice is hereby givente the publicin generol and in porficular to the Borrewer|s] ond Guarantor|s] that the below described immovable property
mertgoged ‘charged o the secured eredifor, the physical possession of which has been token by the Authorised Officer of Finova Capital Private
Limited Secured Craditor, will be sold on "As is where is”, "5 is whal is", ond “Whatever there is" for recovery of dues in below menticnad
accaunt /s, The detalls of Borrawer/ Co-Borrowers/Mortgager /Guarantors/Secured Assets /Dues /Reserve Price /Auction Date & Time, EMD and
Bid increase aomount are menticned below,

Name of Borrowars! -
Guarantors/Morigagors Loan Ale No, ‘ﬂ'ﬂe“g"t Description of Property Rﬁiﬂ‘ HM&; Tﬂu::'{':fpimucﬂm&
Loan Afc Mo, Rs. 20,17, 363/ All that piece and parcel of the s, Rs. Action Date;
FIEBWHLLON 5000005005800, Upto immovable Plot Mo 17 Situated at 7,80,560/- | 79,056/ 024
litendra Singh 5/0 Bhanwar Lal EW'UFLJEDH Khasra No 1663 At Maja Eill:éi Bhoriyan upto 11.00 AM
&5 Bidam Nﬂil" Mazudas Road Beasvar
:::';:: ﬁ?; ”B“ha"“n' L";':':;':z::w intorestand | District Ajmer Raj. Total admeasuring ﬂ:‘;ﬂ Auction Place:
EXpenses frea is 215 5g Yards, B ownad by Sita Sheop Mo 27-B, Second Floor,
(Co-Borrower], Ramesh 5/0 Ismail tharaon Parihar which is having four Shanti Tower,
(Guarantor) il the boundaries : EAST BY : Plot No 19, Ll Beawer - 305901 Rajasthan
payment in WEST BY : Road 30 Fest Wide Increase
full MORTH BY : Plot No 16 Amaurnt Inspection Date:
SOUTH BY : Plot No 18 25,000/- Joinarzozd
Loan Afc Mo. Rs. 32 18,2141 All that piece and parcel of the Rs. Ra. Buetion Dabe;
FINWLALONS000005001330, Upto iImmovable Property situated at Village | 9.63,065/- | 96,306/- D424
Hamid Khan Teli 5/0 Ghasi Khan Teli Empﬁjﬂm .l‘ilrnl:l:ll Tllhl-!: Maowai ?in'ril:t Tonk, & upto 1100 AM
B Residentis oL, Tota HI‘I‘III‘.'I!IJH!'I!
E:::E:‘:::_f;?“.“"'; ":"’:rg:::m“ interest and | Area Is 595.99 Sq Yards. And owned by ﬂ:’.‘;::‘r Auction Place:
; SPRAVET EMpENses Hamid Khan Teli which is having four Ward No. 25, Rajiv Magar, Troli
Khan 5/0 Hamid Khan Teli |Co- tharean boundaries : East By : Raad Wale Ke Pass. Jamat. Newsd
Borrower), Dharmendra Verma 5/0 urstil the West By : Other Land 8id Tonk, Rajasthan,
laynarayan [Guarantor) payment in Morth By : Road sk
tull. South By : Other Land Amount Inspection Date:
25,000,- Q2624

Terms & Condltlons of tender

1. The person, laking parl in the tender, will have to deposit his offer in the tender form provided by the Company, which is to be collected from the Finova
Capital Pvit, Ltd, diring working hours of any working day, super scribing "Terder Odffer for Above Mentioned Propery™on the s2aled ervelope along with the DD pay
orderof 10% of the nesanve price as Earnesi Maoney Deposit (EMO) in fever of Finova Capital Pvi. Lid. payvable at thesbaove mentioned office. The sealed enveiopes will
baopenadin the prasence ofthe available inferested parties af above mentionad office of Finova Capital Pvt. Ltd: The Inter-sa bidding, if nacassary will also take place
amang the available bidders. The EMD is refundable if the bid i not successhul,

2. The successhul biddar will deposit 10% of the bidding amount adjusting the EMD amount as initial deposit immeadiately aflar the fall of the hammer iodards the
purchase of the assed. The successful bidder fading o deposil the said 10% towards inflisl payment, the enfire EMD deposded will be forfered

3. Batance amount of the sale price will have o be deposited within 15 days &fer the confirmation of the sele by the securad creditor; otherwise his initial
payment deposited amount will be forfeited,

4. Interested parlies who want to know about the procedure and larms & condibions of lender may conlact 7014042735 or visil above menbioned branch
alfice during office hours.

Mote: - Thisis alsoa 15dayvs nolloe LR B(6) 1o the BorrowersiGuarantorsiblortgagor of the above said [oan accounts abaut bender inter & bidding sale on the above

mentioned date. Authorised Officer
Date: 27-06-2024 Finova Capital Private Limited

E B I

Place: |aipur
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